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BSF Aircraft Crash

1112. SHRIMATI KAMALA SINHA :
Will the Minister of HOME AFFAIRS be
please to state :

(a) whether a BSF aircraft crashed,
recently, at the IGI airport, Delhi killing the
BSF Inspector General;

(b) if so, what arc the details of the
outcome of the inquiry conducted by Gov-
ernment into the mishap; and

(c) what action has been taken by Gov-
ernment thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF  PARLIAMENTARY
AFFAIRS AND THE MINISTER OF STATE
IN THE MINISTRY OF HOME AFFAIRS
(SHRI M. M. JACOB):

(a) Yes, Sir.

(b) and (c) Central Government has
appointed a Committee of Inquiry under the
Aircraft Rules, 1937. The Inquiry has tion in
the Kashmir Valley;

Discussion on Jammu and Kashmir

1113. DR. RAMENDRA KUMAR
YADAV 'RAVI: Will the Minister of
HOME AFFAIRS be pleased to state :

(a) whether a high level meeting chaired
by him. was held in Jammu and Kashmir
during June, 1992 to review the situation in
the Kashmir Valley;

(b) if to, what were the issues discussed
and also the suggestions and recommen-
dations made therein; and

(c) what follow up action is being taken
by Government thereon ?

THE MINISTER OF STATE IN THE .
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF

STATE IN THE MINISTRY OF HOME
AFFAIRS (SHRI M. M. JACOB):
(a) Yes, Sir.

(b) and (c) In the meeting with officials,
discussions on the overall situation in the
State, including the efforts to contain
terrorism, bringing about greater involvement
of the people, matters concerning development
of the State and problems of Kashmir migrants
were held. The
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Government of Jammu * Kashmir hat
stepped up its efforts in these directions.
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Removal of Jhuggi-jhompris from the
Vicinity of MPs Bungalows and Flats

1116. SHRI GAYA SINGH :
SHRIN. E. RALARAM :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether NDMC/MCD authorities have
received any instructions from the House
Committee of Lok Sabha to remove all the
Jhuggi-jhompris from the vicinity of MPs
bungalows and flats with immediate effect;
and

(b) if so, what action has been taken by the
NDMC/MCD authorities in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS AND THE MINISTER OF STATE
IN THE MINISTRY OF HOME AFFAIRS
(SHRI M.M. JACOB) : (a) and (b) The House
Committee at its meeting held on 21-9-1992
desired that problem of jhuggies existing in
VIP areas should be dealt with differently
from the similar problem of city area and these
should be removed within 30 days i.e. by 21-
10-1992.



